Case type Documents for State Disputes Redressal Commission (SDRC)
--------------------------------------------------------------------------------------------------------------------------------------------

Consumer Case (CC)   

(1) FEE FOR MAKING COMPLAINANT,IF REQUIRED(IN THE NAME OF  REGISTRAR,NCDRC,NEW DELHI)           

(2) INDEX                                                                               

(3) COMPLAINT WITH AFFIDAVIT                                                            

(4) SUPPORTING DOCUMENTS IN FAVOUR OF THE COMPLAINT   E.G. RECEIPT, VOUCHER ETC.           

(5) LIMITATIONS, IF ANY (2 YEARS FROM CAUSE OF ACTION)  
Miscellaneous Application (MA)

(1) MISCELLANEOUS APPLICATION WITH AFFIDAVIT                                            

(2) SUPPORTING DOCUMENTS IN FAVOUR OF MA                                                

(3)  INDEX                                                                               
Criminal Petition (CP)

(1) INDEX                                                                               
Interlocutory Application (IA)

(1) INDEX                                                                               
(2) COMPLAINT WITH AFFIDAVIT                                                            
(3) SUPPORTING DOCUMENTS IN FAVOUR OF THE COMPLAINT E.G. RECEIPT, VOUCHER ETC.           
(4) LIMITATIONS, IF ANY(2 YEARS FROM CAUSE OF ACTION)                                   
(5) FEE FOR  MAKING COMPLAINT                                                           
Revision Petition (RP)
(1) STAY APPLICATION WITH AFFIDAVIT,IF REQUIRED
(2) CERTIFEID COPY OF  ORDER OF STATE COMMISSION                                        
(3) REVISION PETITION WITH AFFIDAVIT                                                    
(4) COPY OF ORDER OF DISTRICT FORUM                                                     
(5) LIMITATIONS, IF ANY(WITHIN 90 DAYS OF THE RECEIPT OF THE ORDER )                    
(6) SUPPORTING DOCUMENTS IN FAVOUR OF RP                                                
(7) INDEX                                                                               

Transfer Application (TA)
(1) TRANSFER APPLICATION WITH AFFIDAVIT                                                 
(2) INDEX                                                                               
Execution Application (EA)
(1) INDEX                                                                               
(2) EXECUTION  APPLICATION WITH  AFFIDAVIT                                              
(3) CERTIFIED COPY OF  IMPUGNED ORDER(S)                                                
(4) LIMITATIONS, IF ANY                                                                 

Review Application (RA)
(1) CERTIFEID COPY OF  ORDER OF NATIONAL COMMISSION                                     
(2) APPLICATION FOR REVIEW  WITH AFFIDAVIT                                              
(3) SUPPORTING DOCUMENTS IN FAVOUR OF REVIEW APPLICATION                                
(4) LIMITATIONS, IF ANY(WITHIN 30 DAYS OF THE RECEIPT OF THE ORDER )                    
(5) INDEX                                                                               

First Appeal (FA) 
(1) MEMO OF APPEAL WITH AFFIDAVIT                                                       
(2) STAY APPLICATION WITH AFFIDAVIT,IF REQUIRED                                         
(3) CERTIFEID COPY OF  ORDER OF STATE COMMISSION                                        
(4) BANK DRAFTS(IN THE NAME OF REGISTRAR,NCDRC,NEW DELHI)                               
(5) LIMITATIONS, IF ANY(WITHIN 30 DAYS OF THE RECEIPT OF THE ORDER )                    
(6) INDEX                                                                               
(7) ANY OTHER DOCUMENTS REQUIRED                                                        ]
(8) MISCELLANEOUS APPLICATION WITH AFFIDAVIT                                            
(9) SUPPORTING DOCUMENTS IN FAVOUR OF MA                                                

Caveat Cases (CV)
(1) APPLICATION                                                                         
(2) COPY OF ORDER OF DISTRICT FORUM                                                     

Criminal Appeal (CA)

(1) MEMO OF APPEAL WITH AFFIDAVIT                                                       
(2) CERTIFIED COPY OF ORDER  OF DISTRICT FORUM                                          
(3) STAY APPLICATION WITH AFFIDAVIT,IF REQUIRED                                         
(4) INDEX                                                                               
(5) ANY OTHER DOCUMENTS REQUIRED                                                        
(6) LIMITATIONS, IF ANY                                                                 
(7) FDR, If Required                                                                                                 

